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(vi) . Financial~ as istance of Bihar for 
checking oil erosion in Samastipur. 
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(vii) Need for giving clearance to 
Neorakhola Project and sanctioning requisite 
fund for its completion. 

SHRI ANANDA PATHAK (Darjeeling): 
Sir, Civilian as well as Defence population 

in and around Kalimpong Town in th 
district of Darjeel1ng are experiencing great 
hardship due to want of drinking water. 
There is the shortage of nearly' four lakh 
gallons of water per day. To alleviate this 
hardship and augment the water supply 
from a perennial jhoro called Neora KhoJa, 
a project report was prepared and finalised 
in consultation with the local army engi-
neers. The approximate cost of the project 
is Rs. 16 crores. 1t was suggested that the 
capital cost of the project would be shared 
between the West Bengal Government and 
Defence Ministry . The recurring cost of 
this project is negligible as it is a gravity 
scheme. 

The Project was sen t to the Defence 
Ministry for sanctioning its hare of cost. 
But subsequently, it appeared that the 
Ministry of Environment raised some objec-
tion. to the impJemention of this project. 

Sir, according to' the Project Report 
itself, no large scale denudation of forest in 
the vicinity of Ncora Kho)a Catchment area 
is necessary as DO big dam is required, 
imply a small weir would do to hold the 

water for syphoning 1)[ the same through 
pipes to Kalimpong and neighbouring area 
by gravitational pull and laying of such 
pipes need not cutting of trc /~S unnece sarily. 

This point ha been made abundantly 
clear to the Prime Mini~ter as well as the 
Union Deputy Minister of nvironment by 
the Chief Minister of West Bengal. 

1, therefore, urge upon the Government 
to give immediate clearance to the project 
and sanction the fund and make a statement 
in the HOllse. 

(viii) Demonstration by ational Coordi-
nations Committee of Indian Teachers 
Organisation in support of their demands. 
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